443 Re. Threat to Member

SHRI SURENDRANATH DWIVEDY
{Kendrapara): If what the Member says is
correct ,,

MR. SPEAKER :
down, all of you ?

Will you please sit

SHR1 UMANATH : It is a question of
the protection of the Members for their con-
duct in the House. The hon. Member vot-
ted in favour of a DMK amendment the
other day and she receives telephone call
threatening and intimidating her. It is not
a question of a mere individual Member or a
question of call attention. Tomorrow our
freedom also may be suppressed by ! intimi-
dation. So, it is a gquestion where the hon.
Speaker must reconsider his position so that
the Government may make a statement and
further investigation may go on. Otherwise,
we will all be threatened.

MR. SPEAKER : 1 will call the lady to
explain to me what the position is.
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SHRI S.M. BANERIJEE (Kanpur) :

the Home Minister take pote of ir.
Home Minister is not here at all,

Let
The

12.05 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DESECRATION OF HIND1®
AND SIKH SHRINLS IN PAKISTAN,

MR. SPEAKER : Shri Daschowdhury.

SHRI SHIVA CHANDRA JHA (Madhu-
bani) : I risc on a point of order.

MR. SPEAKER : On which item ?

SHRI SHIVA CHANDRA JHA: Or
item 2, that is the calling attention,

MR. SPEAKER : What is it ?
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MR, SPEAKER : | bhave cxaminoed it
very well and 1 have already allowed it,

SHRI B. K. DASCHOWDHURY
(Cooch-Bhehar): Before 1 call the attention
of the hon. Minister, 1 think the hon. Minis-
ter has not come prepared to make a  state-
ment here. No statement has been circulated
to us,

SHRI BALRAJ MADHOK (South
Delhit: Who will reply to it 7 He is not
here.

MR. SPEAKER @ He is here.

SHRI! H. K, DASDHOWDHURY : Sir,
| call the attention of the Minister of Exter-
nal Affairs to the following matter of urgent
public imporiance and request that he may
make a statement thereon:

“‘Reported atrocities commitled
on the Hindu temples situated at the
Chandranath 1ills in the Chittagong
Listrict in Last Pakistan and on the
Sikh shrines in West Pakistan by
Pakisian military personoel.”

THE DEPUTY MINISTER IN THE
MINISTRY OF LEXTERNAL AFFAIRS
(SHRI SURANDRA PAL SINGH): Govern-
ment recently received informaton from the
Deputy High Commission, Dacca, that
Pakistan authorities have taken over the
Chandranath Hill, a well-knowa Hindu pil-
grimage centre in Chillagong District in
East Pakistan. Thc Government have also
seen reports in the press that the place is
being used for military purposes.

It is a matter of deep regret to the Go-
vernment that despite agreements between
the Government of India and Pakistan, the
temples and shrines of the Hiodus and the
Sikhs in Pakistan are in a deplorable siaie
and cases of desecration arc not infrequent,
In this particular case of the Chandranath
Hill we have at present no definite informa-
tion as to whether or not the place is actua-
lly being used for inilitary purposes.

Governmen! are not aware so far of any
atrocities committed by Pakistan military
personnel oo this Hindu temple or on the
Sikh shrines in West Pakistan , Government
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are making further enquiries and lodging a
protest with the Pukistan High Cammission
against this flagrant violation of the Nehru-
Liaqat Agreement of 1950 and of the uoi-
versally recognised principle of respect for
rzligious shrines.

SHRI B. K. DASCIIOWDHURY : The
hon. Minister in his statemcnt says that he
has not got all the details and is unable to
cay whether Chandranath Hill temple had
been taken over by Pakistan military, Here
are photographs published in Juganrar of
the 4th March where it can clearly be

seen  that  those temples which are
held in high regard by the Hindus
werc taken over by Pakistuni military

and they are in occupation of those temples.
The Minister does not care very much about
it. 1t is doubtful whether he has got full re-
ports or not. There have been many reports
of shocking instances published in newss
papers from 2nd of oth March continuously
in various papers. Between 2nd and 4th
March Jagantar reported that about a dozen
temples around Chandranath Hills in Chit-
tagong district such as Birupekshya, Unkuthi
Siva-bari, Shambhunath, Patal Puri, Sahrsa
Dhara, Manda Kini, Jaranath, Bhairav, Sita,
Byas Kundu, Sita Kundu, Gaya Kundu,
etc. had been taken over by mililary person-
nel to have a base for military prepration,
Even then the Minister says that he has not
received all the facts.

As & resuli, what happens ! These
Hindu minorities are not entitled to fulfil
their religious obligations to these (emples.

Then, about the atrocities also, | would
like 1o refer 1o 1he issues of Jagantar of the
3rd and 5th March; it is not only a question
of desecrating the Hindu tamples, but innu-
merable cases of murders dacoities. Kidnapp-
ing elc. had 1aken place in Pakistan in the
last few months. On the Ist February, in
other parts of East Pakisian, in Khulna dis-
trict, two persons were killed : namely
Deepak Paul and Prodip Kumar Haidya, and
several others were injured. Also, in the
Chitiagong district, one Niranjan Day, a
businessman of medicine, was killed and his
property was looted like anything. There
are innumerable reports.

It is further reported in the Patrier of Sth
March that '"the Pakistan sutbhorities are
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understood to be putling pressure on Sikh
sewadars, maintainiog the 200 odd shrings
and particularly those in Dera Sahib and
Nankana Sahib to leave Pakistan." They
are not only pulting pressure in a calculated
mannar also taking all steps to squire them
out but what is more, the Hindustan Stan-
durd of the 5th March also reported that “a
group of 24 pilgrims from d:fMerent  distsicts
ol East Pakistan arrived in Calcutta On
Wednesday and later left for Sheakhala,
Hooghly district, to altend the annual Urs
celebration at the shrine of Mujaddid e-Abua
Bakar Siddipuri at Furfura Sharif (Hooghly
district) to be held during this week and
that the leader of the group, Mr. Abdul
Huq Mia. has expressed his satisfaction at
the arrangements made by the Siate
Government for them ."*

‘While we all appreciate that the Muslim
pilgrims from Pakistan should be properly
received, but then, in veiw  of tlic serics of
shocking incidents being perpeiraied in Pakis.
tan against the Hindus in o colculated man-
ner, 1 would like to know from the hon,

Minister what further information
he has got, whether he hus  received
a  detailed note about the violation

of Hindu temples und Sikh shrines, —Chan-
dranath Hill in the East Pakisian and  Dara
Sahib and Nankana Sahib in West  Pakistan
—and whether the High Commissioner and
the Deputy high Comumissioner for India in
Pakistan have sent a detailed not about this,
If not, 1 want to know whether the 1-xiernal
Affairs Ministry will take 10 1ask the High
Commissioner and the Depuiy High Com-
missioner for not sending detailed reports
about this matier.

| would also like to know whether the
reports appearing in the:c newspapers of
2nd 10 Sth March, and the 6th March in va-
rious newspapers, in our country—reporting
about the brutal murders, about looting of
property, elc., —are true or not, If they are
true, | would also like to know from the
Minister what steps the Government are
going 10 take to ensure that Pakisian 1espec-
tn the places of worship of the Hindus  the
Hindu 1emples and  1he Sikh shrines in
Pakistin—and thai she also respects the re-
ligious belicfs and sentimenis of the minori-
tics there,
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I would also like to know from ihe
Minister, if Pakistan continues (o treat the
minorities as she is doing now, whether the
Government wiil consider resorting to  reci-
procal, retaliatory measures, or, how long will
the Government of India allow this kind of
one-way traflic 7

Lastly, greater problems h.ve beun creat-
ed onc afier another. My guestion is, in
view of the several a<surances and promises
made by great leaders like Jawaharlal Nehru
and others, at the time of the partition «of
the country, to the minorities in Pakistan,
whether the Government would undertake
the responsibility 1o receive, compensate and
rehabilitate those persons from Pakistan who
are being forced out from there by the re-
pressive measures of the Pakistan Govern-
ment. Otherwise, this Government. must
know that the people of India will not tole-
rate any further and it would be matter of
dishonesty and political treachery on the
part of the Government of India.

SHRI SURENDRA PAL SINGH : Sir,
all the press reports to which the hon,
Member has alluded have come to the no-
tice of the Government of India and we
have studied them. The news contained in
them are very disturbing, and they have
caused a great deal of concern in the hearts
of the people of India. As | said in my
main statement, we arc still awaiting the
fuller report from the Deputy High Commis-
sioner. . (Injerruption) | agree there has been
a delay on the part of the Deputy High
Commission to submit a report before now.
There has been a delay, and we have asked
the Deputy High Commission there to send
us a full report on the whole incident, as to
whether all the news ilems appearing in the
papers are correct or not, As [ have already
said, we are taking up this matter with the
Pakistan High Commission and lodgiog a
protest.

As regards the question of atrocities,
the hon. Member has said that many people
thave been murdered and many people have
been harassed. 1his matier hus been discus-
sed in the House on a number of occasions
earlier. It is true that the minority commu-
nitics, in East Pakistan and someitmes in
Wes! Pakisiap also are subjected to a great
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deal of harassment and they are naturally
feeling a little insecure about their future in
that country. But in this particular Call
Attention, the word atrocity is used in re-
gard (o the atrocities committed on the tem-
ple itself are by military personnel. On
that particular matter, we have no informa-
tion. It is true we have heard that it has
been taken over by the military authorities,
but whether they actually carried out any
desecration or not, or Commitied any atro-
city on the temple, it is very difficult to
say.

Then, the hon. Member raised the ques-
tion of reciprocity in regard 1o what is go-
ing on in Pakistan. The hon. Member sug-
gested that we should also do the same
thing. In that connection, 1 would like to
submit that India is a country which is
respected for certain civilised behaviour; we
bhave our own culture. Would the hon.
Member suggest that we should also swoop
down to the level of loarbarity and behave in
the same way as they do ? 1 am sure that is
not his intention.

SHRI B. K. DASCHOWDHURY
What is the answer 10 my last question 7 o
view of the fact that a large number of
people continue to come to India, may I
know whether this Government would re-
ceive, compensate and rebabilitate those
persons coming from there 7 I appeais
that he has pot collecied all the informo-
tion.

SHRI
Let him make a statement
all the informaticn.

S. M. BANERJEE (Kanpur) ;
after he collects

SHRI K. LAKKAPPA (Tumkur) : He
has oot collecied all the info-mation. He
has not given a complete answer (o the
matter raised.

MR. SPEAKER :Order, order.

SHRI B. K. DAS CHOWDHURY : Let
him reply to my last qustion : about the per-
sons who are being forced ouwt from Paki-
stan, whether the Government will rtake
them, receive them, be responsib’e for them
for compensating and rehabililating them.

SHRI1 SURENDRA PAL SINGH : This
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is a different question altogether The people
of the minority community coming over to
India —that is a separate question altoge-
then, (Intrruprion), It does not arise out of
this.

SHRI SAMAR GUHA (Contai) : I am
simply astounded to hear the last part of
the statement of the Minisier. Where has an
Member in this Hou«c asked the Govern~
ment to take any uncivilised measure against
the minorities who are only not part and
parcel of our people but are blood of our
blood in this country 7 Why did he men-
tion that 7 About the illtreatment meted out
to the minorities in Prkistan, the barbarous
and ink t ted out to them,
why should a comparison be made ? | can-
not understand,

Secondly, ] want to know categorically
from the Minister whether "he will seek the
information from Pakistan through our dip-
lomatic mission and place it before the
House. With the recent tempo of the elec-
tion campaign in East Pukistan, where the
non-communal national parties are demand-
Ing complele autonomy for East Pakistan,
remaining of East Pakistan as Bengala Desh,
when that is going on there—the pindi Go-
vernment have let Joose areign of terror
against the minoriies with the help of the
military particularly. The Minister said he
does not know wheiher this temple has been
descrated or not. It is not a question of dese-
crating the Chandranath Hill temple, one of
the most important places of pilgrimage for
the Hindus in Last Pakistan, Lvery month,
thousands of Hmdus go to that lemple and
they are being debarred. Also, a1t sbout 15
other temples, the people have been debarrs
ed from going and doing  *‘pujas”
there,

information which 1
want 10 know from the Government ;
They are in slumber they do not
konow anything., Why have they kept
a diplomic officc there ? There is the Chak-
nia area in the Chictagong hill distriet,
where, during the time of parition, the
Chakmas constituted 93 per cent v’ the po-
pulation in that area. | went! (0 know
whether it is a fact that all the Buddhist and

There are other
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Hindu temples there have been occupied by
Pakistan military and in those temples they
have set up military camps for (raining the
Mizos, Nagas and the Khukris. 1 want to
know from the Government whether it is a
fact ?

MR. SPEAKER : Please ask one ques.
tion.

SHRI SAMAR GUHA : 1 want to
know whether it is a fact that in the border
arcas in Jessore, Khulna, Cbittagong and
other places, military camps have been built
and almost everywhere the minorities have
been ejectcd out and toriured ? | have a report
that hundreds of minorities have been arrest-
od and tortured in the border arecas. For
the last three monihs, issuing of all pass-
ports to the minorities have bcen stopped.
On the contrary hundreds of Muslim
pilgrins have been given passport 1o visit

India for the Urs ceremony and to look
after their properties

MR. SPEAKER : Mr. Guha, I have
told you repeatedly. Please don‘t fout the
procedure.  (Interruptions).

SHRI SAMAR GUIIA : The properiics
of hundreds of Hindus, inciuding culuvable

lands, are being seized there in the name of
enemy property.  The  Lxiernal Atlairs
Minister also has made o statement abowt

it and lodged our protest. In our country
to maintain communal harmony and to
suppress communal forces is a sacred task
with us, but a hell of propagands is being
carried on outside India by Pakistan tha
India has become 2 land of fanatics who
are killing their minorities.  Insiead of
merely lodging pratest with the Pakisian
Government, what clfective sieps have our
Government taken (o rouse international
opinion against the atrocities committed
in a planned way by the Government there
to squeeze out the minorities there and
prepetuate barbarity, toriure and inhuman
teratment towards them. | want io know
what effective sieps have been 1aken by
Governmicnt against this.  (futerapptions).

SHRI SURLNDRA PAL SINGH : All
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the difficulties which are suffered by the
minorities in East Pakistan and other parts
of Pakistan are well known to the House
and Government's views thercon have also
been expressed. We are sorry that the
minorities there are subjected to a great
deal of harassment, indignities, torture and
the rest of it... (fnrerruptions).

452

SHRI SAMAR GUHA : What effective
steps have you taken ?

SHRI SURENDRA PAL
We have also disclosed to the House
ona number of occasions that we have
lodged sirong protests to Pakistan, which
are, of course, meaningless, because Pakis-
tan always says we are wrong and our
allcgations are incorrect and baseless.
Their whole attitude is non.cooperative

SINGH :

and they are not helpful at all in this
respect.

SHRI KANGA  (Srikakulam) : Have
you informed the United Nations about

SHRI SURENDRA PAL SINGH : The
hon. member «aid, we should do something
1o generate public  opinion  outside this
country against all these things. On every
conceivable occasion, we have pointed out
these defaults on the part of Pakistan to
everybody we koow, even (o the Russians
and all fricndly countries with whom we
have relations.  All these things are being
donc in Pakistan in complete violation of
the international agreement we have entered
into with Pakistan. Beyond that, [ do not
know what else we can do. As regards
raising the guestion in the UN, hon, mem-
bers know fully well our experience with
the UN. | do not think any useful purpose
will be served by raising this issue in the
UN. Qur policy is that we should settle
all these issues with Pakistan on a bilateral
basis.  (Interruptions).

SHR1 HBAL RAJ MADHOK : Have

you informed our Missions about all these
atrocities 7

SHRI SAMAR GUHA : Can you ep-
lighten us what effective steps you have
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taken in rousing public opinion ?

MR, SPEAKER : Mr. Guha, it is always
a problem, Your questions are wvery rele-
vant. But whenever they are admitted, the
firs* thought that comes to me is, the
moment | allow the question, how will |
manage vou ? Kindly keep within the scope
of th= question,

Sh ' SAMA™ GUHA : Have 1 been
irreleva + when i asked 1his question ?

SHRI SURENDRA PAL SINGH ; We
have not taken up this question with any
of the foreign countries specifically but all
these questions have been raised off and on
and brought to the notice of all friendly
countries through diplomatic channels and
they are kept fully posted with develop-
meots in regerd 10 Indo-Pakistan  relations,

SHRI BAL RAJ MADHOK : Pukistan

is daily publishing brochures in which they
are saying that these are false charges
Have you brought owt any brochure about
the atrocities zommitied on minoritics there?
You have done nothing...(/nterruption)

MR SPEAKLR : Afier all, there shou'd
be some procedure for interrupting

SHRI BAL RAJ MADHOK : Why

should he mislead the IHouse ?

MR. SPIEAKER : An  hon. Member
from your party is follwing next, Ie
should ask that, Why should you do ut?
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UF ®919 q1A1G 9267 #7148 97 fF
T T W A Aew e g
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& AR 3 AT g, dwdvag g,
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SHRI SURENDRANTIH DWIVEDY
(Kendraparaj There is an important point.
This has been made in the House that there
has been no meeting of the committee set
up under the Pani- Mirza Agreement from
1955 onwards. He has not said a word
about that.

ot gix o fog : & w19y g
f§ ag agw @ mrar o7 #9a @
@t T g fafred A weedw
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el Hew s@ @, fe gwa
ST Ffrgree @1 T WX 4y wTHaT
RLURS LU
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SHRIMATI 1LA PALCOUDHURI:
{Krishangar) | was really surprised to hear
the hon. Minister saying that it will be not
of much use 1o raise the matter in the
Security Council or in the UN. But il
we have a list of the atrocities, the murders,
the secriliges that have happened on the
Hindu temples, how is it that this thing
cannot be raised in the Security Council
or inthe UN, 71 do not know what other
forum there is (o raise it.

Secondly, about this joint committee
that was supposed to sit, 1 would like to
know how is it that we do not make
further  attempts to  make that commitice
sit,

Thirdly, | would like to know whether
the hon. Minister isaware that inihe
Hindu temples situated at the Chandranath
Hills en which atrocities have been
committed and, particularly, in the Shiva
temple, an underground passage has  been
dug and an underground place has been
made where lethal arms and ammunitions
are stocked, that all-weather roads have
been made upto the borders of India and
that these are linking many of the temples
and there are military bases dug un cer
the dais of the Jeity. Has the Government,
any information about it and, if not,
will they try to find out il this is so or
not 7

SHRI SURENDRA PAL SINGII: |
have already submitied that we are making
cenquirics. It is  diflicult for me to state
as 1o what exact use this is being put 1o
by the Pakistan authorities, whether it is
the whole Hill or a part of the 1ill, or
whether they are  digging wunder ground
channels or reservoirs or what ever they
may be doing.

As regards the other question, as in
whether the matter should be raised in the
U.N, | bave already expressed the  view
that so far the Government of India’s
thinking has been that no wuseful purposc
will be served by so doing. All 1 can say
at the moment  is that in  view of the
sentiments and views  expressed by the
bon. Mem' ers, this matier can again
be examined by the Ministry.

PHALGUNA I8, 1891 S4AKA)

and Sikh Shrines In 458

Pakistan (C.A.)
12, 3 hrs

PAPERS LAID ON THE TABLE
ERRATA TO ADUIT REFORT ON D.D.A

THE MINISTER OF STATE IN SHB
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URRAN DEVELOPMENT (DR. S.
CHANDRASHFKHAIR) : On behalfl of Shri
K. K. Shah, 1 beg 10 lay on the Tablea
of copy the ‘IFrraia’ 1o the Audit Report on
the accounts  of the Delhi Development
Authority for the wvear 1967-68, laid on the
Table on the 17th November, 1969.[Placed
Library See No. LT-2747/70]

GOVERNMENT REVIEW AND ANNUAL
LHEFORT OF F.A.0.T

THE MINISTER OF STATE IN THE
MINISTRY OF  PETROLLUM  AND
CHEMICALS AND MINIS AND METALS
(SHRI 1Y R, CHAVAN) : | beg to lay
on the Table a ¢opy each of  the following
papers under  sub-section (1) of section
619A of the Companies Act, 1956 :—

(1) Review by the Government on the
working of the Fertilisers and
Chemicals, Travancore Limiled
for the year 1968.69.

(2) Annual Report of the Fertilisers

and C hemicals, Travancore

Limited, for  the year 196%.69

along with the Audited Accounts

and 1he Commenis of the Com.
puroller and Auditor  General
thereon, |Placed in Library See

No. LT—2748,70]

GOVFRSMENT REVIEW AND ANNUAL
PREPORE OF BIUARAT ALUMINIUM
COMPANY

THE MINISTI R OF STATLE IN THE

MINISTRY ©OF PLTROLEUM AND
CHEMICALS AND MINLS AND
METALS SHRI JAGANATII RAOQ) : |

beg to lay on the Table a copy each of the
following papers (Hindi  and English
versions! under sub-section (1) of  wection
619A of the Companies Act, 1956 ;-

(1) Review by the Government o the



